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- Fax No. - 0651 - 2481116
From:
Sunil Kumar Singh No.1,
Registrar (Administration), File No. XXII(6)/1/2021-22/Apptt.
High Court of Jharkhand, Letter No. /Apptt.
Ranchi. Dated:
To

All the Principal District & Sessions Judges of the State of Jharkhand
including the Judicial Commissioner, Ranchi.

Sub.:- Regarding nomination of all 98 Probationary Civil Judeges Trainees (Group A & B) to attend the
next training programme ie. 2" phase “12 Weeks Court Annexed Training including Village
Immersion” from 09.07.2021 to 30.09.2021.

Sir/Madam,

In view of the request made by the Director, Judicial Acdemy Jharkhand, Ranchi on the subject
mentioned above, | am directed to inform that the Court has been pleased to nominate all 98 Probationary
Civil Judges Trainees (Group A & B) to attend the next training programme i.e. 2"! Phase “12 Weeks
Court Annexed Training including Village Immersion” from 09.07.2021 to 30.09.2021 at their
respective place of posting under supervision of Principal District Judge/Judictal Commissioner, Ranchi.

You are, therefore, requested to make arrangements for all the nominated Judicial Ofticers (Group
A & B both) posted at your Judgeship to attend the aforesaid training programme under your supervision.

This is for your information and needful.

Encl.:- List of Group A & B Trainee Officers
(Probationary Civil Judge Jr. Div.)

Yours sincerely.
Sd/- Sunil Kumar Singh No.1
Registrar (Administration)

Memo No. 2% C & /Apptt. Dated, Ranchi, the 0 £/0 7/ 250

]

Copy forwarded to the the Director, Judicial Academy Jharkhand, Ranchi for information and
needful with reference to his letter No. 528/JAJ dated 18.06.2021 / Principal Secretary. Department of
Personnel, Administrative Reforms & Rajbhasha, Government of Jharkhand, Ranchi & the Principal
Secretary-cum Legal Remembrancer, Law (Judicial) Department, Government of Jharkhand, Ranchi for
information / the C.P.C.. e-Courts Project, High Court Jharkhand, Ranchi for information and getting

uploaded on the Court’s website.

Registrar (Administration)



